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SHRI RAMACHANDRAN PiLLAI
(Kerala): Sir, I fully associate myself
with the anger, anguish and apprehen

sions expressed by my colleagues. The
report which came so fa, is shocking.
This leakage has been in existence for
the last 25 years. Most of the vital
national secrets with regard to missile
technology, fabrication work of all mis
siles—Agni and Prithvi—the liquid pro
pulsion system, the anti-submarine tech
nology, the low—frequency communica
tions, have been smuggled out from India.
This particular issue poses a larger ques
tion regarding the efficiency of the pre
sent security system. They  are found
totally incapable of protecting our na

tional security from foreign penetration.
In fact, the Government is responsible
for all these things. The Government
is not protecting our national interest

and the Government is also not moving
swiftly to book the culprits connected
with the sabotage. Of course, a sec
tion of the Kerala police and the Press
in Kerala made very valuable contribu
tion by exposing  this sabotage. They
deserve congratulations from the entire
country. But a section inside  the
Kerala Police is trying to  complicate
the issue. Instead of booking the cul
prits*. :

SHRI VAYALAR RAVI: Sir, this
allegation should not form part of the record.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Ramachand-ran,
you cannot level an allegation like this. It
should not form part of the record. It
should be removed.

SHRI RAMACHANDRAN PILLAL I
would request the Government to take
adequate steps to protect our vital national
secrets. Thank you.

Re: Killing of an IAS Officer in Muza-ffarpur,
Bihar

SYED SIBTEY RAZI (Uttar Pradesh): Mr.
Vice-Chairman, Sir, I rise to express my
sorrow, anguish and discontent over the
situation prevailing in Bihar. As you are
aware, on Sth December a very yftnng,
dynamic and very efficient officer, Sbri G.
Krishnaiyya, who  was
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the District Magistrate of Gopalganj, was
killed by an infuriated mob. ~ The killing of an
Indian Administrative Service officer is a matter
of grave concern for us. The Indian
Administrative Service is; a high-ranking service
on the civil side in the whole of the world.
The contribution made in the  develop-, ment,
of the country i also now attributed to and
connected with them. I am afraid that such
killings might give rise to a sense of
demoralisation amongst the Services, The
way he was killed shows how politics ha, a nexus
with criminals over there.  This is not the first
tragedy. I think this is the second tragedy of a
young  IAS officer being killed. And prior
to that Kkilling, a few of the elected
representatives of the people had also been
killed. = The cameraman who was engaged for
taking photographs for identity cards to be
issued in the elections was also badly hit and his
condition is very serious.  Sir, it has two
sides—the failure of the law and order
situation as well as the lack of lahdobast. No
bandobast was ~ made when there were some
murders on account of the enmity between two
groups. And it. was expected that proper
bandobasi would be made to perform the
funeral of the deceased who was one of the local
persons. I am not going into the antecedents
of that person because so much group—rivalry
was there, but I am sorry that in some way or
other some groups are being patronised by the
politicians over there. And 1 am sorry to
express that.*

(Interruptions)

SHRI VIREN J. SHAH (Maharashtra): Sir,
you objected to the reference to*

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): No, no; the same
ruling applies here also.

SYED SIBTEY RAZI:
is ...

SHRIMATI KAMLA SINHA (Bihar):

My concern
S

Sir, he should take back that sentence
from his statement. Please ask Syed
Sibtey Razi to take it back.... (Inter
ruptions)

#Expunged a, ordered by the Chair.
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THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): No, I am removing it
from the record.

SHRIMATI KAMLA SINHA: Sir, un-
founded things must not be there .. (IH-
terruptions)...

SHRI S. VIDUTHALAI (Tamil Nadu) THE

VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): I remove it from
the records.

"* SYED SIBTEY RAZI: I am sorry that the
Chief Minister is responsible for the whole
State but is particularly more responsible for
the district from which he comes and this
area of Gopalganj bolongs to him and he has
a special responsibility to give protection to
the people,

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Kindly conclude.
SYED SIRTEY RAZI: My submission is,
when the life of the District Megist-rate is
not safe and the situation is so serious
thateven  his personal bodyguards had not
been able to protect him—and somehow
they have managed to escape—the Central
Gov-vernment should also pay
attention, towards it and a serious view of the
situation should be take a. Iam concerned
also because within two-three months elections
are going to be held and.with the start of
political murders I submit and request the
hon-Home Minister that the Chief Minister of
Bihar may kindly be called over to Delhi and
you have a discussion ~ with him and see
that  proper arrangements for the protection
of*, life and property of the people are made.
And I think the law  and order situation in
Bihar is very serious- So, the Central
Government should also come forward to this
charge its duty Thank you, Sir-

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Shri S. Jaipal
Reddy. ... (Interruptions)

SHRIMATI KAMLA SINHA: Sir, I also
want to speak-

[RAJYA SABKA]
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THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): One of the Members
belonging to your party is speaking. The
Leader of your party is speaking. Kindly take
your seat. All cannot speal at a time.

SHRI RAJNI RANJAN SAHU (Bihar):
Sir, I was one of the speakers. I sought
permission from the Chairman to associate
myself-

SHRI S. JAIPAL REDDY (Andhra
Pradesh): Sir, I do not mind sitting down in
favour of Kamlaii who is from Bihar.

SHRI RAJNI RANJAN SAHU: [ am
from that district that city, where this
incident has happened. So, I should be
given the first opportunity.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Your name is not
found in the list.

SHRI RAJNI RANJAN SAHU: The
Deputy Chairman has given me permission-

SHRI S. JAIPAL REDDY: Mr. Vice-
chairman, Mrs. Kamla  Sinha  will

Mfc on behalf of our parts. She is from
Bihar.

SHRI RAJINI RANJAN SAHU: The
(Deputy Chairman gave me permission to
speak immediately after Syed Sibtey Razi-
You ask the Deputy Chairman-

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): I will go through the
records. Madam Kamla Sinha kindly be
brief- (interruptions) —

SHRI RAJNI RANJAN SAHU: Mr-Vice-
Chairman, ...

THE VICE-CHAIRMAN (SHRI V-
NARAYANASAMY): I will call you.
Kindly take your seat.

ofveelt away Py @ gTETERS
wErEd, ST g2AT WA ¥, WOIHWIgC
qr meTeTS & faemdts ov few
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THE VICE-CHAIRMAN (SHRI V-
NRAYANASAMY): Madam, kindly
conclude (Interruptions) m..

smat swar faegr « ewfor da
fagrz & a0 ® wgAn, A AR AW
4T 2 1 ag Nfafess T 2¥ sl
.. (mEIw) zw oA Fhaw ad

THE VICE-CHAIRMAN (SHRI V.

NARAYANASAMY): Madam, kindly
conclude- (Interruptions) -----------
swma swar fagr  F afEmy

T ¥ @ A W g g fee-
They will also be killed by guns
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WA 3T IR | EW qdAT T AR
A gt & o gEw g wmE oo
&1 ¥ 2EAT Tige fRqR ?WM H omy
v 4 B frad At i

it i 2ars Tag (faem) 3o-
aareRe S, # A OF AT FEU
qIEAT § AT, L (waww)

sft el XX g ¢ ST A W
wiyem, g 4 %z o0 ;GO
gy 7 T

sft Wa< 2ura Yag : o F FgAY
oAt § I e A wm oand.
(smmam)
THE VICE-CHAIRMAN (SHRI V
NARAYANASAMY): Shankar Dayal Ji. I

have not called you. I have called Mr. R. R.
Sahu. Let him speak. Then I will call you-

ot qearr @ (UeerH)
fagre % ag ME 7§ A oWl ¥
g afel Fam. . | (Tenw)

THE, VICE-CHAIRMAN  tSHRI V.
NARAYANASAMY): Kindly ti*e
your seat.

FAAT WYATEAT WA RIHA
orr SE T Wi E agt wat o
z difsm, srivr W g S
AT &Y TEAT & AW W AE W
arm wn £ 1 Fagre # fov 99 7
T fFar, S S B AL A A% A
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THE VICE-CHAIRMAN (SHRI V-
NARAI ANASAMY): Kindly take your
seat. ., (Interruptions)--------
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